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Compensation of Crew of 'Ja' 
lawahar' 

8%54. Shri Ram Sewak: 
~ i Balfovlnd Verma: 

Will the Minister of TrlUlSPOrt ant 
Shipping be pleased to refer to the 
reply given to Unstarred Question 
No. 2173 on 15th March, 1966 and 
state: 

(a) whether anY compensation has 
since been paid to the kith and kin ot 
the crew of 'Jal Jawahar' and if so,. 
the amount of compensation paid In 
each case; and 

(b) if not, the reasons for the delay 
and when is it likely to be finalised? 

The MlDJster of Tra_port and Sbip-
piDI (Dr. V. K. B. V. BaG): (a) No, 
Sir. 

(b) The case is pending in the 
Court of the Commissioner for Work-
men's Compensation, Port Blair. The 
Commissioner has already been 
requested through the Administration 
of Andaman and Nicobar to exPedite 
proceedIngs in this case. 




